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No. LT—1023/77]. As regards the
expected demand of foodgrains for 
public distribution for the remaining 
months of the year, it may be stated 
that these are from month to month, 
keeping in view the market availabi-
lity and other relevant factors. It is 
therefore, not possible to anticipate 
precisely the demand for foodgrains 
for public distribution system of the 
State Governments.

(c) The recommendation of the 
Technical Group about the size of the 

buffer and operational stock are un-
der consideration of the Government.
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Memo from Director of National 
Federation of Cooperative Sugar Fac-
tories against Uneconomical levy 

Sugar Prices

184. SHRI PRASANNBHAI MEH-
TA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased 
to state:

(a) whether a memorandum has
been sent by the Director of the 
National Federation of Co-operative 
Sugar Factories to the Minister against 
the uneconomical prices for levy 
sugar;

(b) if so, whether Government have 
taken any decision on tile recom-
mendations of the Marathe Committee; 
and

(c) if not, when the same is likely 
to be taken?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) A memoran-
dum No. F. 13-56/77-SP dated 29th 
June, 1977 addressed to the Minister for 
Agriculture and Iriigation was receiv-
ed from the Vice-President of the Fe-
deration.

(b) In its meeting held on 27-10-77
the Cabinet took a decision on
the recommendations made by the 
Marathe Committee accepting the 
minimum notified cane price as the 
basis of fixing levy sugar prices, but 
deciding that each mill will be con-
sidered individually for fixing the 
price of its levy sugar.

(c) Question does not arise.

Change in the Procedure of Furnish-
ing Security for Meter by D.E.S.U.

185. DR. MURLI MANOHAR JO-
SHI: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether Government are aware- 
that new allottees of Government 
quarters in Delhi /New Delhi are ask-
ed by the D.E.S.U. to clear the arrears, 
if any, of the previous occupants and 
also to deposit cash security for meter 
when they apply for the reconnection 
of the electricity;

(b) the reasons for changing the 
procedure of furnishing the security 
on behalf of the allottee by the office 
of the concerned allottee; and

(c) whether Government are aware 
that the above change has created di-
fficulties particularly for the low-paid 
employees of the Government* and 
if so, the steps Government propose to 
take to restore the previous proce-
dure?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR




